NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI
DAILY CAUSE LIST DATED 07.04.2022 (THURSDAY)
COURT OF CHAIRPERSON (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Dr. Alok Srivastava, Member
(Technical) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Union of India Arijit Mazumdar Gauri Rasgotra
No. 346 of 2018 Vs. Ankur S. Kulkarni Nikitha Shenoy-R1
& I.A. No. 2196, | Infrastructure Leasing and Pranay Goel Arun Saha-R3
2262, 2264, 2330, | Financial Services Ltd. & Ors. Kalendra Singh Anindita Roy-R4- R8
2331, 2332, 2333 Rakesh Tiwari
2505. 2966 of Pankaj Vevek-R13
2020,& 1849, Raunak Dhillon
1982 of 2021 &
284, 586 of 2022 With
2. Comp. App. (AT) | Infrastructure Leasing and Raunak Dhillon Sanjay Shorey
No. 347 of 2018 Financial Services Ltd. Abhijeet Das Rakesh Tiwari
Vs. Nikita Shenoy Wamika Trehan
Union of India & Ors. Gauri Rasgotra Pankaj Vivek
Rohit Sharma

R. Sudhinder

For Admission (Fresh Cases)

(Ins) No. 369 of
2022

Vs.
Ms. Pooja Bahry & Anr.

3. Comp. App. (AT) | Dhiraj Sinha & Anr. Vaibhav Singh
(Ins) No. 366 of | Vs.
2022 Rabindra Mintri
Resolution Professional of Today
Homes Noida Pvt. Ltd.
4. Comp. App. (AT) | Varun Chhabra & Anr. Abhay P. Singh
(Ins) No. 367 of Vs.
2022 Rabindra Mintri
Resolution Professional of Today
Homes Noida Pvt. Ltd.
5. Comp. App. (AT) | Harinder Bashista Prashant Katara
(Ins) No. 368 of | Vs.
2022 Luxmi Electrical & Engineering Works
Through its Sole Proprietor Varinder
Arora & Anr.
6. Comp. App. (AT) | Dyna Rasayan Udyog Pvt. Ltd. Ashish Aggarwal




For Admission (After Notice)

Resolution Professional of the Earth
Infrastructure Ltd.

7. Comp. App. (AT) | Damayanti Tea Industries Abhinav Goyal Subhro Sanyal
(Ins) No. 890 of | Vs.
2021 Bochapathar Tea Estate Pvt. Ltd.
8. Comp. App. (AT) | Kishor K. Lonkar Pratiksha Sharma Deendayal G Dhanure
(Ins) No. 934 of | Vs.
2021 Hindustan Antibiotics Ltd.
9. Comp. App. (AT) | Greymatter Entertainment Pvt. Lts. Ashkrit Tiwari
(Ins) No. 1043 of | Vs.
2021 Pro Sportify Pvt. Ltd.
10. | Comp. App. (AT) | Brandbaron Marketing Pvt. Ltd Sanjeev Kumar Manish Srivastava
(Ins) No. 12 of Vs.
2022 Times Internet Ltd.
11. | Comp. App. (AT) | Three C Universal Developers Pvt. Ltd. | A. Anand Devansh Srivastava
(Ins) No. 38 of Through The Resolution Professional
2022 Vs.
Gulshan Homz Pvt. Ltd.
12. | Comp. App. (AT) | Karveer Nivasini Engineers & Suppliers | Jasmeet Singh
(Ins) No. 176 of Vs.
2022 Popular Steel Works and Agricultural
Implements Pvt. Ltd.
13. | Comp. App. (AT) | Sana Realtors Pvt. Ltd. Roohe Hina Dua Kabir Harpalani
(Ins) No. 280 of | Vs. Dheeraj Gupta
2022 Udeeksha Nangia
For Hearing
14. | Comp. App. (AT) | Karix Mobile Pvt. Ltd. Igbal Tahir Harsh Kaushik
(Ins) No. 856 of Vs. Sachin Akhoury
2020 Hungama Digital Media Entertainment
Pvt. Ltd.
15. | Comp. App. (AT) | IDBI Bank Ltd. Anshuj Dhingra Dhrupad Vaghani
(Ins) No. 37 of Vs. Amir Arsiwala
2021 Sudip Bhattacharya,
Liquidator of Tag Offshore Ltd.
16. | Comp. App. (AT) | Bipin Sharma & Ors. Ashok Manchanda Akanksha Vasudeva
(Ins) No. 916 of Vs. Ashish Makhija-R1
2021 Earth Infrastructures Ltd. & Ors. Sandeep Bhuraria-R2
With Gulshan Guba-R3
17. | Comp. App. (AT) | Anjali Rawat & Ors. Eshna Kumar Akanksha Vasudeva-
(Ins) No. 824 of | Vs. R1
2021 Akash Singhal Aakash Singhal-RP




18. | Comp. App. (AT) | Tek Travels Pvt. Ltd. Rachit Kohli Sushant Kumar
(Ins) No. 126 of | Vs.
2021 PCM Worldwide Flights Pvt. Ltd.
19. | Comp. App. (AT) | Gurudeo Exports Corporation Pvt. Ltd. Rahul Gupta RK Gupta-R1 & R2
(Ins) No. 301 of & 3 Ors. Swaralipi Deb Roy
2021 Vs.
Akash Singhal
Liquidator of Amira Pure Foods Pvt.
Ltd. & Anr.
20. | Comp. App. (AT) | Suraksha Asset Reconstruction Ltd. Chitranshul A. Sinha | Shadab S Jan
(Ins) No. 482 of | Vs. Prerana Wagh-R1
2021 Abhay Narayan Manudhane, Bharat Sood-
Resolution Professional of Housing Intervenor
Development and Infrastructure Ltd. &
Anr.
With
21. | Comp. App. (AT) | Majestic Consumer Welfare Association | P.S.Sudheer Shadab S Jan
(Ins) No. 660 of Vs. Prerana Wagh
2021 Bank of India & Ors. Nishit Dhruva
Prakash Shinde
A.K. Mishra
22. | Comp. App. (AT) | Jain International Trade Organization Geetika Sharma Aalisha Sharma
(Ins) No. 1059 of | Vs. Nishit Dhruva
2021 & LLA. No. Udupi Vasudev Ganesh Naik Prakash Shinde
310 of 2022 Liquidator of P & S Jewellery Ltd. Kaushal Parsekar
Abhijeet Sinha-
With Intervenor
23. | Comp. App. (AT) | Hitesh Vasantlal Bhanushali & Ors. Gaurangi Patil Udupi Vasudev
(Ins) No. 1096 of | Vs. Ganesh Naik
2021 Udupi Vasudev Ganesh Nayak
The Liquidator P & S Jewellery Ltd.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

